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SHRI P.V. NARASIMHA RAO: Sir, 
one of· the -most ditect rCl:\sons is that I am . 
concerned with Human Resource. It is a 
matter of horses, so we send it to the 
Ministry which has some expertise in horse 
and they will give 11 the report after it. 

[ tra,Ulalio"J 

saRI C. JANGA REDDY: Let us 
know whether this enquiry had been entrus .. 
ted to the C.B.I. and whether t,he Prime 
Mini ter's Secretariat. later on, stopped thi 
enquiry? 

[Enllish] 

SHRI P.V. NARASIMHA RAO: My 
a urance was that only an inquiry would 
be conducted. Then when we looked for 
the agency which could conduct the enquiry 
in an expert manner we found that the 
Defence Ministry would be be t suit-ed to 
do that. 

SHill THAMPAN THOMAS: The 
Minister has just now said that an enquiry 
js bein. conducted regarding the purchase 
of horses. I would like to know, h:ow much 
money was spent to purchase ,the e horses 
and why the CBI enquiry i withdrawn and 
a departmental enquirr js ordered? This is 
a serious matter though it involves the 
purchase of . horses. We see that in every 
deal it is happening. You have apPOinted 
the Jccuse~ himself as a judge. So, why 
cann"t they 'appoint · some other body to 
inquire into it and then again send it back 
to CBl for proper enquiry? 

SHRIMATI MARGARET ALVA: Sir. 
I would first of all like to clarify that there 
i no question of withdrawing it fronl the 
CB. It never went to CBI, 0 where i. the 
que tion of withdrawing it. t is true that 
Its. 10 lakhs we e liven and we have got 
th accounts of this. Rs. 9,32,000 has been 
spent. . R . 75.000 wa given toward the 

en es like the Air Fares and other uch 
expenditure th t wa involved. The au.dited 
t ha beell sub itted to Q by the 

. ederatioJll of Il1di. hie the 

, (8.«.4) 

reeo,msed organi$atioD · affiliated to the 
lOA and to the Intemat,ional Equestrian 
ederation. We have, got tbe account. But 

ineo the questions wero raised as to "by 
horses died ; whether when they we e pur-

. chased there wa something wrong. That 
IS why we said. let there be an expert 
e.t1quiry into, the eondition or horses which 
Were in the hands ot the Army when the 
ho ses died and, therefore, we asked tb&:m I 

to , conduct a total enquiry. Tho Additional 
Secretaf) in the Ministry of D fence ,i. the 
Chairman or the 3 member Committee 
which is enquirie into all this. 

I 
SaRI THAMPAN THOMAS: But 

cann't you get the hor from Rajasthan 
or Bangalore ? . 

SHRIMATI MARGARET ALVA: Ye , 
I agree we do have horses but they do not 

. come up to the standards required fot 
international participatjon. 

{Trans/ation} 

SHRI INDRAJIT ,GUPTA: We h d 
thought that it would, continue for quite a 
long time. 

MR.. S EAK!! 
surmi ed that. 

So, you have 1 e dy 

PROF. MADHU DANDAV' T Who 
and the Trojan horses ? 
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· 188 SHRI ND .TIT GUPT t: 
HR A AL DATTA . 

Will the Minister of STEE 
be plea, ed to tate ,: 

( whether Government have d cided 
to al10w private ctor compani to t up 
SDlall inte I ted teal pJants ; and 

. (b) if the det it of the rop 1? 



THE MINISTER OF STBBL ANP 
MIN S( SHRI M.L. OTBDAR.): (a) No, 
Sir. 

(b) Does not' aIis • 

SHRl NDRAIlT GUPTA: Questions 
are put in Parliament with the purpose of 
eliciting some helpful information. ow, 
the qu stiOll says, "Wheth r overnment 
have decided". That is why, erhaps be 
ha r plied~ "No, Sir", meaning thereby 
that the Government bas not yet taken 
any decision. The que tion' is whether 
ther i any such proposal. N wspap rs 
hav t ported that a number of application 
rom private parties are pending before 

the Mini t'(Y or setting up mall plant 
in the t el sector. And Sir, a. you know, 
acoording to the Industrial Policy R solu .. 
tion which this ouse ha adopted, Sche .. 
dule A of that Re o]ution has re erved 
ron and Ste 1 exclusively for the public 
ector. Therefore, w have our misgiving. 
f thes application have be n rejected 

and will continue to be rejected, it is all 
right. If they are under con ideration ' and 
om of th m may be accepted, it would 

amount to an amendment- quite a sub-
tantial amendment-of Schedule A of the 
ndustrial Policy Resolution. I think such 

an amendment should be put before Parlia-
m nt for its approval. I would like to 
know from the hon. Minister whether any 
such applications have come to the 
Go ernro nt. f so, how many such 
application have come 1 Ara they under 
consideration l ' 

s it a fact that some of the e applica-
tion ... at . from some of the big busil'less 
hou in thi country like, the Birla, 

omanj. and so on? So, what i the 
Governm nt" ctual attitude towards , this 
whol question and ar ther any ground 
.n wbich th y would Ii e the private 
~ctor to enter thi( t 1 indust y 1 . . 

RI M. . OT AR: ould like 
to clarify that th Government bas , not 
don anything and ball not do nything 
a in th ba, ic concept of the Industrial 

olicy R olution of 1948 and 9 S . 
hon. memb r ha a ked que tion 

h t h r th overnm nl ha decid d ny-
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thing about the Slllall integrated steel 
plants. We have not decided and we hall 
not decide in favour of the private secto 
in re pect if new inte~ated .steel plants. 

(Int,"uptlo1ll) 

o f~r as tbe public sector i concerned, 
I can ~ssur the hon. memb r that it shall 
continue to assume the commanding 
heights , in our economy. So fa as Iron 
and Steel in Schedule A is concerned, it i 
there and it shall continue to remain there: 
So far as some applications are concerned 
whether these are of fa' or 'b' ...... . 

PRO. MADHU DANDAVAT : 'B' 
is Birla. 

SHRI M.L. OTEDAR: C for Somani? 

SHRI THAMPAN 
Ambani ! 

HOMAS : A for .. 

SHRI M.L. FOTEDAR: SO far , as 
applications are conce.rned" anybody is 
entitled or anybody can make an appl ication 
to anybody. It is not a que tio~ of who 
has made the application. The question is 
what we have decided about it. In ca e 
the rules and guidelines do not p nnit us, 
we are not going to do it. I can a ure 
th hon. members. 

SHRI SURESH KURUP: You can 
change the rules. 

S RI INDRA~JIT GUPTA: If the 
po ition of the Government regarding 
Schedule A particularly o,n Iron and Steel 
i as firm and uncompromising as the hon. 
Minister wants us to ' believe, than why 
should these industrialists take the trouble 
of filing applications? On what hope are 
they doing it, unIe s some indication j 
given to them 1 want to know whether 
it i a fact o~ not that already one privat 
ector com any that go s under the name 

of Sunflag Group, run by ome non .. r 'jd nt 
ndian by the name of one Mr. Satyade 
hatadw j ha. two year ago been already 
llowed entry into thi iron and steel tor 

and a twa lakh tonne ste J plant is coming 
up at agpur belonging to thi particular 
roup. 



So, I would like to know if this is a 
fact, how thi ha happened, if there is 
uch a watertight and ca t iron tight po i-

tion. How did this Mr. Satyadev 
haradwaj's ompany manage to muggle 

it way in, unle s the Government 
allowed it ? 

Therefore, I would like to kno whethe 
any special consideration is under con idera-
tion for non- i -nt Indians to enter thi 
field of setting up of the private ector 
teel plants? 

PRO . MADHU DANDAVATE: t 
might be taken over like Maruti. 

SHRI M.L. OT DAR: The hone 
Member has specifical1y asked about any 
small integrated steel plant. , n the t 1 
industry we have different types of indus .. 
trie. (1) Integrated ~tee) PI nt, (2) Mini 
Steel Plant, (3) Composite St el Plant, (4) 
Sponge ron Plant, and (5) Sman units. 

So far as Integrated Steel Plant is con· 
cerned, we have not so far allowed any 
Integrated Steel Plant ,to come in the 
private ctof.1 

SHRI INDRAJIT GUPTA : So far! 

SHRl M.L. OTE AR: Ye 0 far. 
We had not propo ed and we hall never 
do that. But 0 far as the composite 
steel plant is concerned, the hon. M mber 
aid that it is two lakh tonnes. We are 

aware that already about one or two three 
decades ago, one firm had a1ready taken a ' 
licence for 2 million tonnes. Upto 2 
million tonne, we do allow the private 
ector to make teel a also in the down 

stream industries but not a an 'nte rated 
teel plant. 

Ther are many private ector indus-
trie which aTe dealing in that. The mini 
steel plants are run by them and a1 0 om 
compo He teel plant are running. 

So far as this industry j concerned-
Sunflag - thi has not been ,done either 

gainst the Government'" uidelin or 
against the rule . I do not know when it 
w s d.one-whether it wa in 1985 or . orne 
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othei year. He i NRI. Th Parliament 
has decided and al 0 the Government that 
we must inerea e the NRI's investment in 
the country. Thi industry will deal ith 
sponge iron. 

SHRI BASUDBB AC AIt 
not an integrated st 1 plant. 

So, it 

S M. . FOT DA . . No. t i 
not an integrated t el plant. 

SHRI I D AJIT GUPTA: t will be a 
composite plant. 

' SHRI M.L. OTED t will be a 
composit plan,t. It come within the 
definition of compo ite plant. a ieally 
the Government has - don i beau e we 
want the sponge iron indu try to grow in 
the cou try. We ha ve now delicens~d the 
licensing of the sponge iron industry in the 
country. Many people I think about 100 
or 120 in number, have rushed into 
ragister their narre. But I am orry t 
ay that only four or five or ten indu tries 

hav come up , 0 far in this sector. Our 
policy with thi technology ha changed. 
We must use more ·sponge iron and Ie 
scrap so that our d p ndence on imported 
scrap decrease day by day and we u e the 
. ponge iron in the teeI .indu try. 

SHR A AND GAJA ATHI RAJU : 
Mr. Speaker, iT, wouJd like to know 
from the' hon. Minister whether small 
integrated steel plant ar co t inefficient 
and al 0 energy in fficient but th y provido 
job and they reli ve th conge ion as far 
a the transportation co t is concerned. So 
what i the policy of thl! Governm nt 
regarding ' starting of the sm 11 t 1 plant 
in term of co t ; in term of its efficiency? 
Would th Oov rnment b ,kin oUlb 0 

tart a man st 1 plant int grat d steel 
plant - in Andhr rade 0 provide 
lnploym nt becau , th main t el plant, 

j taking a lot of time ?' main t I 
plant which ha c m up in Vi hapatnam 
i not yet complet . 0 will t least the 
Mini ter co ider etting up of anot r 
small teel plan com 0 ite 0 whatev it i. 
o that employment j created and tb 

area benefited by th do n tream 
indu tri ? 



.L. OmD I ant sony II 
I want to be cor,reeted whether I have said · 
2 minion tonnes or two Jakh tonnes-it 
must be t 0 la , h tonne. stand to 
corrected, it is two lakh tonnes. 

e hon. Member ha said ~bout 
At:ldbra Pradesh. I mu t tell , him that he 
,must feel .rateful th.at the Governme~t 
nd personally he mu t be grateful, to the 
rime Minister, who got Visakhapatnam 

Steel iant included in the Seventh Fiv~ 
Year Plan. 

SHR · ANAND GAJAPATHI RAJU: 
We ate grateful and at the arne time we 
are a ticipatin developm nt8. 

M .• FOTEDAR: ou I just 
Ii ten to me and have patience. 

So far a , thi . Visakhapatnam steel 
plant i concerned, 1 may inform the hon. 
Member that the wor there is going on 
round the clock; and we propo to c0!ll~ . 
mis jon the first pha e by December 1988. 
That i the maio inte rated teel plant. 

So far a integrated steel plant is concer-
n d, think have already made my posi-
tion v ry clear, viz. that the Government 

oe not ' t all p 0 0 to give it to the 
cct or. (Int~,,~p'lo1U) 

li 

. conSumpficm ' of. imported ICtap; and 
No~ 4 : there will be impro ed productivity. 

, We have. recently decided to allow tb 
existins smail units in the steel industry 
which ate in the private sector, to modern .. 
nize thei units and get the latest technology 
available in the world. We are planning to 
p mit uch units .. suppos any plant has 
10,000 tonne capa~ity per year we may 
permit them to have exported tapaeity by 
150% more than the existing capacity, 

The last question ' that emanates from tbi 
i about the Industrial olicy Reso~ution. Mr. 
. ndrajit Gupta wilJ at. 0 go through it. Our 
first preference; as per the Industri al Polic}' 

esolution is the public sector. The second 
is the joint s ctor. But jf Government at 
any time wants to do, in the national inte .. 
re~t, it can involve and seek the cooperation 
of the private sector also. So far, we 
have not· sought the cooperation of the 
private $ector except that the private ector 
industry in steel ' which existed at that 
time, i.e. at the time of pas ing of the 
Indu trial Policy Resolution, 1956, only 
that indu try has be~n allowed to remain 
in the field so far ' as the integrated: steel 
plant i concerned. 

SHRI M. Y. GHORPADE . As the 
hon~ Minister i aware, an integrated steel 
plant wa to be set up at Vijayabagar, 
near Ho pet, the.' foundation for which wa 
laid by the late Prime Mini ter, Shrimati 
Indira Gandhi. That decision was taken 
at a ' time when the country was contem-
plating an increa e ' in steel production, of 
the order of 1 minion tonnes per annum' 
but, unfortunately~ that order of increa e 
did not tak place. want to know 'from 
the hon. Minister: not that we have reached 
a stage which even the expan ion of the 
steel "lants is almost complete, and we 
want to step up steel production, will the 
hon. Mini ter give an . assurano J or teU u 
that the idea of the Vijayanagar steel plant 
ha not been giv n up? Thi is number 
one; number two: the natural priority for 
the Vjj yanagar t 1 plant which was very 
ouod because of the thousand 'million 

of iron ore in ; that area. will 
d wh n th eOUlltry decides to 

teel C J) tity to the exi ti 
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(eel capacitY in ,the coU rry. am"i&lllaDl 
two specific qu tio : (1) you have not 
given up or 'he)ved the idea of the Vijaya-
nagar teet plant; and , (2) you will keep 
i in mipd whenever the country wants to 
expand or add fresh t el ca c'ty in the 
c untry, 

SHRI M. L. OTEDAR: can tell the 
hon. Membe that the Vijayanagar -teel 
plant could not be taken up bc.cau e of 
financial con traint . 

e know what happened in 1 977. As 
a result of the ' nationai tragedy which 
occurred in 1977, the whole plan became 
a roUina plan.... . 

(InterrllP lions). 

Will you excu. e me? I don't want to 
hurt you. 'I am just narrating a part of 
the hi tory without hurting anybody. 

( InttrrUpllolfs). 

PROF. MAD U D NDAVAT 
only abuses us. That is al1. 

(Inten-uptil1lfs) 

e ' 

SH I M. L. OTEDA : Without hurt-
Hng the entiroents' of my friend Mr. 

andavate, 1 am just narrating a part of 
th hi tory of ]ndia because of the change 
in priorities change in 0 many things th 
plan became a rolling plan. ow becau e 
of th fincanciaJ con traints, it will nQt be 
po ible to take up this, plant in th Seventh 
Five Ye r Plan; 

(llll~rruptlo"s) 

No funds are available , in th 
Fjve Year Plan. 

,(Int,"" 110;") 

(Tra~lanion ] 

SHRI DAMODA' PA D 

eventh 

peake S~r tA~ hOXl. Minister ,.pa ju 
no refer ' d to the-' nia11 st~] ,lane. 
would like to' a ' the' non. Mini t r tha t 
for . in" major steel plant, Co ina coal 

impOrted and no en small teel ' plant 

or e iron plant ' ar i 
whether non-cokina coa], which i availa 
in plenty in our country, would be used in 
the e small steel plants in tead of co ing 
coal which i imported 0 that forei 
exchange could be say d? 

S RI M. L. OTEDA : J would lit 
to teU the hOD. Member that existing smaJt 
plant are operated with the help of 01 etrie 
arc furnance. As a re ult of mod roi 
s tion ther would e vin& of po er 
also of othe thin . 

[Engillh] 

Mod rDI ation or Rourkela .teel pJantl 
with West German A fltaDC 

*190. S RI 

SHRI 

. B OSA 

t : 

Will the Mini ter of ST EL A D 
MINES be pleased to state : 

(a) whether W st Germany ha pro-
posed to finance furth r expansion nd 
modernisation of Rourk ]a St 1 Plan ' 

(b) if ,so th total amount propo ed to 
b provided by We t Germany for expan ion 
and moderni ation programm . 

c) the negot iation mad by hj Mini. ... 
try with We, t Germany in thi direction; 
and 

(d th det il ther of? 

THE MINISTER 0 ST BL AND 
MINES (SHRJ M. L. FOTEDAR) : ( ) to 
d). A Statement i 8iven belo . 

STAT 

w 

e t rman Gov rnme t 
their interest >n th pro' 
form 1 propo I b.a 


